FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,
2016)

FOR THE ATTENTION OF THE CREDITORS OF SAV WIRES COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

SAV Wires Private Limited

N|—

Date of incorporation of corporate debtor

25.08.2011

Authority under which corporate debtor is incorporated /
registered

Registrar of Companies — Kolkata, Ministry of Corporate Affairs

Corporate Identity No. / Limited Liability Identification No. of

4 U27100WB2011PTC166784
corporate debtor
5 Address of the registered office and principal office (if any) of|Registered Office (as per MCA records): 5/53 Jagatipota, Krishan
corporate debtor Market Road P.O-Dhalua Kolkata West Bengal 700152
16-12-2022
6 |Insolvency commencement date in respect of corporate debtor |(IRP appointed on 07.02.2023. Order copy retrieved from web
portal on 15.02.2023)
7 |Estimated date of closure of insolvency resolution process 13-06-2023
g |Name and registration number of the insolvency professional CA Santanu Brahma
acting as interim resolution professional Regn. No.: IBBI / IPA-001 / IP-P01482 / 2018-19 / 12251
9 Address and e-mail of the interim resolution professional, as|Address: AH — 276, Salt Lake, Sector — II, Kolkata — 700091
registered with the Board IBBI Registered Email: ip.santanubrahma@gmail.com
10 |Address and e-mail to be used for correspondence with the Address: AH__276’ SaItILak.e, Sector.— Il Kolkata — 700091
interim resolution professional Process Email ID: savwires.irp@gmail.com
(Claims should be sent to above process email ID only)
11 |Last date for submission of claims 21-02-2023
12 Classes of creditors, if any, under clause (b) of sub-section (6A) NA
of section 21, ascertained by the interim resolution professional | ™~
Names of Insolvency Professionals identified to act as
13 |Authorised Representative of creditors in a class (Three names|N.A.
for each class)
14 (a) Relevant Forms and (a) Weblink: https//ibbi.gov.in/home/downloads

(b) Details of authorized representatives are available at:

(©) NA.

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata has ordered the commencement of a Corporate
Insolvency Resolution Process of the “M/s. SAV Wires Private Limted” on 16.12.2022.

The creditors of “M/s. SAV Wires Private Limted”, are hereby called upon to submit their claims with proof on or before 21.02.2023 to the
interim resolution professional at the address mentioned against entry No. 10.

Kolkata, the 16th February 2023

with proof by electronic means only. All other creditors may submit the claims with proof in
all attract penalties.
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Govt to blacklist RE firms

for miss

COMPANIES 3

Byju’'sintalks toraise more than
$500 mn from TPG, two others

They could be blacklisted
forthree-five years |

SHREYA JAI
New Delhi, 16 February

enewable energy companies that
fail to meet the commissioning
date of projects awarded by central

government agencies will be blacklisted
from future government tenders.

g deadlines

Easing solarimport
curbs may hinder
production: Firms

Government’s plan tolift trade barrier on
solar modules risks stalling efforts by
Indian firms to expand local production,
accordingtodomestic manufacturers.
Officials are considering a relaxation of
rules for the next two years that restrict

BLOOMBERG
16 February

Byju’s is in negotiations with investors
including TPG, an American private equity
firm, to raise more than $500 million, a
much-needed capital infusion that could
help the world’s most valuable edtech star-
tup stave off potential debt issues.
Several investment firms including
TPG and two Middle Eastern sovereign
wealth funds have begun due diligence
on the company, which is hoping to keep
its valuation steady at about $22 billion

during the financing, people familiar with
the matter said. That’s despite a global
tech rout that’s prompted layoffs in the
thousands, depressed global investment
activity and shaved billions off the val-
uations of once high-flying tech startups.
Negotiations are ongoing and it’s
unclear if the prospective investors will go
ahead with a deal. Byju’s, which grappled
with mounting losses after the pandemic-
era boom in online tutoring petered out,
is in separate talks with creditors to rene-
gotiate an agreement governing a $1.2 bil-
lion loan that’s in breach of covenants.

Representatives for Byju’s and TPG
declined to comment.

The start-up shelved plans for a
stock-market debut last year as global mar-
kets slumped. It last raised funds in
October at a $22 billion valuation, days
after announcing it would reduce its work-
force by 5 per cent. It raised billions of dol-
lars in capital to finance a global acqui-
sition spree in the face of a tech downturn
worldwide. It has since been plagued by
challenges including a long-delayed filing
of audited financial statements and a trun-
cated fundraising last year.

In acircular, the Union Ministry of New
and Renewable Energy (MNRE) said that
bank guarantees will be encashed and
project developers blacklisted if the project
is not constructed up until its due date.

“If any renewable energy project is not
completed within the prescribed date of
completion, its bank guarantee should be
encashed and the developer blacklisted
after asking him to show cause. The black-
listing will be for a period of three to five
years. These are in accordance with the
general financial rules of the government
and apply to all tenders/bids,” read the
notice, reviewed by Business Standard.

The notice has been sent to Solar
Energy Corporation of India (SECI), a stat-
utory body under MNRE, responsible for
tendering renewable energy projects,

Indialooks to achieve 500 Gw of
renewable energy capacity by 2030

state-owned power generators NTPC and
NHPC which also offer renewable projects
to private companies.

Senior executives, however, pointed
out that the encashment of bank guaran-
tee in case of default was always part of
the tender document issued by central
government agencies. “Tenders by gov-
ernment agencies also have the provision
to blacklist a firm after repeated and
serious defaults,” said an executive.

In the past two years, MNRE had
offered renewable energy project devel-
opers to apply for extension in the com-
missioning date owing to the impact of the

imports from China and other foreign
producers, because local plants can’t keep
upwithrisingdemand. BLOOMBERG

Covid-19 pandemic. Several companies
had also applied for extension, citing
supply-chain disruptions from China,
absence of allied transmission infrastruc-
ture, and land issues. However, as India
aims to achieve 500 gigawatt (Gw) of
renewable energy capacity by the end of
this decade, sector watchers feel this move
is to push project developers to step on the
gas. At the current renewable capacity of
121 Gw, the Centre has failed to achieve its
stated target of 175 Gw capacity by 2022.

There is currently no government data-
base which tracks project defaults in the
renewable energy sector.

Waaree Renewable Technologies Limited
(Formerly Known as Sangam Renewables Limited)

Leading India’s Path
to Carbon Net Zero

Nestlé netup 65.5% atI628 cr

SHARLEEN D'SOUZA
Mumbai, 16 February

Nestlé India posted a 65.5 per
cent increase in net profit to
%628.06 crore, while revenue
was up 13.6 per cent at34,256.7
crore in the December quarter.
Domestic sales of the maker
of Maggi noodles and KitKat
chocolates were up 139 per
cent at 34,061.8 crore in the
quarter. Export sales were up
17.1 per cent to%171.4 crore. “We
delivered our highest double-
digit growth in a decade (in
2022) led by sustained volume
and mix-led growth, leading to
a strong value growth,” said
Suresh Narayanan, chairman
and managing director of
Nestlé India, in a statement.

REPORT CARD

I
Revenue* 3,748 4,602
Other income 27 31
PBIDT 886 1,035
PBT 737 899
Net profit 379 661

e | o cve) | e che
4,257 13.6 -1.5
30 8.0 -3.6
1,003 13.1 -3.1
859 16.6 -4.5
628 65.5 -5.0

Note: PBIDT is profit before interest, depreciation and tax. PBT s profit before tax

*Revenue from operations

“Our robust performance
on e-commerce continued was
fuelled by quick commerce and
click and mortar. Out-of-home
(OOH) business made a strong
comeback in 2022, recovering
its pre-Covid base and deliver-
ing robust growth by revamp-

Source: Company; Compiled by BS Research Bureau

ing, resetting geography, chan-
nel and sales priority,” he said.
The company’s e-commer-
ce contribution to its sales went
up to 6.5 per cent in 2022 from
5.3 per cent in 2021, according
to its investor presentation.
The company strengthened

Charaideo, Assam.

Online Bid submission start date :-
Online Bid submission end date :-
a. Technical Bid Opening Date -
b. Price Bid Opening Date :-

Important Dates regarding the tender:
From 17.00 hours of 16/02/2023.

Up to 12.00 hours of 08/03/2023.
At 12.00 hours of 09/03/2023.
To be intimated later.

ASSAM POWER GENERATION CORPORATION LTD.

Tender Notice No.: APGCL/CGM (G)/2022-23/OH/GC-7/LTPS/40
The Chief General Manager (Gen.), APGCL, invites online tenders from
reputed bidders for the following work at Lakwa Thermal Power Station,
Maibella (LTPS), Suffry - 785689, Dist. Sivasagar, Assam:

Name of the Work : Major Overhauling of Gas Compressor Unit No.7
at Lakwa Thermal Power Station, Maibella (LTPS), Suffry- 785689, Dist.

its ‘rurban’ (rural + urban) appr-
oach by going deeper into sma-
ller towns. “The rurban journey
of the company is strong, con-
tinues to be strong is invested
in dedicated resources and is
an area of increased opportu-
nity and growth for the com-
pany," Narayanan said.

Category performance

The company saw strong
growth in prepared dishes and
cooking aids segment. Pricing
and volume helped sales of
Maggi Noodles and Maggi
Masala-ae-Magic, while
Milkmaid and ready-to-drink
offering registered strong
growth, but milk products con-
tinued to face challenges due
to price rise.

|, Sushil Kumar Tiwari, s/o Late
Shiv Shankar Tiwari r/o Flat-203,
2nd Floor, Kasturi Apartment, 138
Banamali Naskar Road,
Parnashree, Kolkata — 700060, do
hereby solemnly affirm that | have
changed the spelling of my father's
name from Sheo Shankar Tiwari
to Shiv Shankar Tiwari. Sworn vide
affidavit dated 08.02.2023 before
Metropolitan Magistrate Kolkata.

|, Pankaj Khandelwal, son of Late
Manohar Lal Khandelwal, age 38
years, by caste Hindu , by Occupation
Service, residing at 15 Chinta Mani
Dey Road , Near Bangawasi Cinema
, Howrah -711101 is also Known as
Pankaj Kr Khandelwal. Both indicate
me as one & Same Identical person.
Swomn vide affidavit dated 07.09.2012
before Metropolitan Magistrate
Calcutta.

: ¢ y
STATEMENT UNAUDITED FINANCIAL RESULTS (STANDALONE AND CONSOLIDATED) FOR THE QUARTE!

Particulars

Revenue
Growth

241..

Y-O-Y

31-12-2022

WAAREE |RTL

Execution with Pace & Comfort

EBITDA
Growth

458.

31-12-2021

Standalone
Three Months Ended

Nine Months Ended

31-12-2022 31-12-2021 31-12-2022

Three Months Ended

R AND NINE MONTHS ENDED 31* December 2022

All Figures are in Rs Lakhs except for EPS

Consolidated
Nine Months Ended

31-12-2021 31-12-2022 31-12-2021

(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited)

1. Total Income from Operations 7, . 4,445 .55 ,618.4 ,305.44 7,421. 4,557.7 ,278.35
| f P i 328.90 28,618.88 9,30 21.96 3 9,278.3!
2. Net Profit | (Loss) for the period o 3,558.67 346.32 5,856.12 152688| 343416 26513  573895| 104466
(before Tax, Exceptional and/or Extraordinary items#)
3. Net Profit | (Loss) for the period before tax 3558.67 346.32 5,855.12 1526.88| 343416 26513 |  5738.95 1044.66
(after Exceptional and/or Extraordinary items#)
4. Net Profit / (Loss) for the period after tax 2,660.64 237.02| 4737683 123958 249751 2221| 430576 20972
(after Exceptional and/or Extraordinary items#)
5. Total Comprehensive Income for the period [Comprising Profit / (Loss) for the
period(after tax) and Other Comprehensivelncome (after tax)] 2,660.64 238.31 4,378.39 1243.84 2,497.50 2350 4,307.32 213.98
6. Equity Share Capital 2,081.48 2,081.48 2,081.48 2,081.48 2,081.48 2,081.48 2,081.48 2,081.48
7. Reserves (excluding Revaluation Reserve) _ _
as shown in the Audited Balance Sheet of the previous year
8. Earnings Per Share (of Rs. 10 /- each)
for continuing and discontinued operations) -
1. Basic: [ 1278 114 | 21.03] 5.96] 12.04 | 0.2 | 20.73 | 0.88
2. Diluted: [ 1274] 114 | 20.96 | 5.96] 12.00 | 0.2 | 20.66 | 0.88
Note :
The above is an extract of the detail format of unaudited quarterly and nine months ended financial results and it is not a statutory advertisement required under SEBI guidelines. The detail financials is
available on the website of the company at www.waareertl.com

CIN: L93000MH1999PLC120470 | Register Office:- 504, Western Edge:
Web: www.waareertl.com | Em:

nfo@waareertl.com

Western Express Highway, Borivali(E), Mumbai - 400 066.

WEST BENGAL STATE RURAL DEVELOPMENT AGENCY
(An Agency under P & RD Department)

GOVERNMENT OF WEST BENGAL
Joint Administrative Building, 6th Floor, Block-HG-7, Sector - 11l
Bidhannagar, Kolkata - 700 106

CORRIGENDUM
Ref. NIT No.: 42/SRDA/N-1/2022-23/02

Dated: 20.01.2023

NIT No.: 43/SRDA/N-1/2022-23/24

Dated: 20.01.2023

NIT No.: 44/SRDA/N-1/2022-23/16

Dated: 20.01.2023

NIT No.: 45/SRDA/N-1/2022-23/13

Dated: 20.01.2023

18.00 Hours.

For details, please visit e-procurement portal https:/lassamtenders.gov.in
Any addendum/corrigendum/extension/cancellation etc. will be made
available in hitps://assamtenders.gov.in only.
Bidding shall be done online at https://assamtenders.gov.in

Sd/-, Chief General Manager (Gen.),
APGCL, Bijulee Bhawan, Guwahati-1

CA/Advt/22-23/49

TENDER

NIT No. 06 WBSRDA/2022-2023/PMGSY/CONTAI Dated: 17/02/2023
Published under Executive Engineer (P&RD), Contai Division, WBSRDA,
Purba Medinipur . Last date of tender submission is 06/03/2023 up to 18-
00 hours. Work-Construction of Road

SinoPkgno Location Amount put to Tender EMD
1.WB1942- Khagrabani, Contaill Rs2301798 Rs-46050
2.WB1937 AmgechiyaPotaspur1 Rs3210474 Rs 64210
3.WB1991- Negua, Egra1 Rs 7749433 RS 154990
4. WB19173- Mahanagar,Egra2 Rs 5362170 Rs 107250

The details can be obtained from website: http://www.wbtenders.gov.in.
Sd/-
Executive Engineer,
P&RD, Contai Division, WBSRDA, Purba Medinipur

FORMA
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations,
FOR THE ATTENTION OF THE CREDITORS OF SAV WIRES COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS

SAV Wires Private Limited
25.08.2011
Registrar of Companies - Kolkata, Ministry of
Corporate Affairs

U27100WB2011PTC166784

1. |Name of corporate debtor

2. |Date of incorporation of corporate debtor
3. [Authority under which corporate

debtor is incorporated / registered

4. [Corporate Identity No./ Limited Liability
Identification No. of corporate debtor

5. [Address of the registered office and
principal office (if any) of corporate debtor|

Registered Office (as per MCA records): 5/53 Jagatipota,
Krishan Market Road P.O-Dhalua Kolkata West Bengal
700152

16-12-2022

(IRP appointed on 07.02.2023. Order copy retrieved
from web portal on 15.02.2023)

13-06-2023

6. [Insolvency commencement date in respect
of corporate debtor

7. |Estimated date of closure of insolvency
resolution process

8. |Name and registration number of the
insolvency professional acting as interim

CA Santanu Brahma
Regn. No.: IBBI / IPA-001 / IP-P01482 / 2018-19 /

resolution professional 12251
9. [Address and e-mail of the Interim [Address: AH — 276, Salt Lake, Sector - II, Kolkata-
Resolution Professional, as registered | 700091

with the Board

.|Address and e-mail to be used for
correspondence with the interim resolution
professional

IBBI Registered Email: ip.santanubrahma@gmail.com
Address: AH — 276, Salt Lake, Sector - II, Kolkata-
700091

Process Email ID: savwires.irp@gmail.com

(Claims should be sent to above process email ID only)
21-02-2023

N.A.

11. |Last date for submission of claims

.| Classes of creditors, if any, under clause

(b) of sub-section (6A) of section 21,

ascertained by the interim resolution

professional

.|[Names of Insolvency Professionals

identified to act as Authorised

Representative of creditors in a class

(Three names for each class)

_|(a) Relevant Forms and

(b) Details of authorized representatives

are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata has ordered the commencement

of a Corporate Insolvency Resolution Process of the “M/s. SAV Wires Private Limted” on 16.12.2022.

The creditors of “M/s. SAV Wires Private Limted", are hereby called upon to submit their claims with proof on or

before 21.02.2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may submit

the claims with proof in ission of false or misleading proofs of claim shall attract penalties.

CA Santanu Brahma

Interim Resolution Professional of SAV Wires Private Limited

IBBI Regn No. IBBI/IPA-01/IP-P01482/2018-19/12251

(a) Weblink: https//ibbi.gov.in/home/downloads
(b) NA.

New and Renewable Energy Development Corporation
of Andhra Pradesh Limited (NREDCAP)

(A State Government Company)

Regd. Off. #12-464/5/1, River Oaks Apartment, CSR Kalyana Mandapam
Road, Tadepalli, Guntur District, Pin: 522501. Tel: 0863-2347650/51/52/53.
E-Mail: info@nredcap.in, Website: www.nredcap.in

Ref: NREDCAP/WE/PSP-IV/IDPR/ Tender/2023, Dt: 16-02-2023.

E-Tenders are invited for "Preparation of Detailed Project
Report for establishment of Pumped Storage Hydro
Power Projects under Phase-IV in Annamayya District of
Andhra Pradesh". Please visit our website: www.nredcap.in

: Sd/-
for tender details. VC & Managing Director, NREDCAP

Registered & Corporate Office:
YES BANK House, Off Western Express Highway, Santacruz
East, Mumbai-400055. CIN: L65190MH2003PLC 143249,

! E-mail:communications@yesbank.in, Website: www.yesbank.in

Possession Notice for immovable property

Whereas, The undersigned being the authorised officer of YES Bank
Limited (herein under referred as the “bank”) under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (“herein referred as “the Act”) and in exercise of the powers
conferred under section 13(12) of the Act read with Rule 9 of the Security
Interest (Enforcement) Rules 2002, had issued a demand notice dated
24.11.2022, calling upon 1. Alphabets Impex, 2. Mr. Manjeet Sen
Majumder (Proprietor of Alphabets Impex) & 3. Mr. Satya Ranjna Sen
Majumder, all are at- 11A, Bow Street, 3rd Floor, Kolkata-700012 & Also at-
KALINDI HOUSING ESTATE, Flat No. A-17/2, Block-A, South Dum Dum,
Dist.- North 24 Parganas, Pin-700089, to repay sum aggregating to
Rs. 40,98,691.05/- (Rupees Forty Lakhs Ninety Eight Thousand Six
Hundred Ninety One and Zero Five Paise only) under the Loan A/c No.
019084600002557, due as on 19th November, 2022, within 60 days from
the date of receipt of the said notice being under section 13(2) of the Act.
The Borrowers/ security providers having failed to repay the amount within
the stipulated time period hence this notice is hereby given to the Borrower/
security providers and to the public in general that the undersigned has
taken symbolic possession of the property described herein below in
exercise of powers conferred on him/her under Section 13(4) of the said Act
read with Rule 8 of the said rules on 14/02/2023.

The Borrowers / security providers in particular and the public in general is
hereby cautioned not to deal with the property mentioned below and any
dealings with the said property will be subject to the charge of the Bank for
an repay sum aggregating to Rs. 40,98,691.05/- (Rupees Forty Lakhs
Ninety Eight Thousand Six Hundred Ninety One and Zero Five Paise
only) under the Loan A/c No. 019084600002557, due as on 19th
November, 2022, Only together with all the other amounts outstanding
including the costs, charges, expenses and interest thereto.

Please note that under Section 13 (8) of the aforesaid Act, in case our dues
together with all costs, charges and expenses incurred by us are tendered
at any time before the date fixed for sale or transfer, the secured asset shall
not be sold or transferred by us, and no further step shall be taken by us for
transfer or sale of that secured asset.

Details of the security/security interest details of the mortgaged propert
ALL THAT the apartment being apartment No. 2, in Block A-17 on the
Ground Floor containing an area measuring 990 Sq.ft. (covered area)
consisting of two Bed rooms, one Living room, one extra room kitchen, one
Dining space one/ two bath cum w. c. and one Verandah situated and lying
at Block A-17/2 at Kalindi Housing Estate, at Kalidaha, P.S.-Dum, Dist. 24-
Parganas.

Superintending Engineer, P & RD Department

1st Corrigendum of above stated NITs, Dated 18.01.2023 has
been uploaded regarding Modified SBD and NIT.

Last date of receipt the bid online extended till 28.02.2023 upto

Details of which may be viewed in the website
www.pmgsytenderswb.gov.in

GOVERNMENT OF WEST BENGAL

MALDA ZILLA PARISHAD
32 N.S.Road, Malda-732101

ABRIDGE NOTICE INVITING

NIT NO : 49(e)/MZP/2022-23
On behalf of Malda Zilla
Parishad, Tenders are hereby
invited by the u/s for One No.
of work in tender.

Last date for submission of
Tender is 03.03.2023 (upto
17.30 P.M).

For details of the tender pl.
Contact office notice board &
log on to : www.malda.gov.in
or www.wbtenders.gov.in
maldazillaparishad.in

GOVERNMENT OF WEST BENGAL

MALDA ZILLA PARISHAD
32 N.S.Road, Malda-732101

ABRIDGE NOTICE INVITING

NIT NO : 50(e)/MzZP/2022-23
On behalf of Malda Zilla
Parishad, Tenders are hereby
invited by the u/s for One No.
of work in tender.

Last date for submission of
Tender is 03.03.2023 (upto
17.30 P.M).

For details of the tender pl.
Contact office notice board &
log on to : www.malda.gov.in
or www.wbtenders.gov.in
maldazillaparishad.in

(Jameel Fath

Date : 16.02.2023

ADM & AEO (ZP)
Memo No.: 180(3)/DICO/MLD

Sd/- Sd/-
ima Zeba) (Jameel Fathima Zeba)
ADM & AEO (zP)

Memo No.: 181(3)/DICO/MLD
Date : 16.02.2023

DAULAT SECURITIES LIMITED
Regd. Office : 86, Canning Street,
3rd Floor, Kolkata - 700 001
CIN : L67120WB1992PLC056831
NOTICE
Ref : Regulation 34 of SEBI (Listing
Obligations and Disclosure

Requirements) Regulations, 2015

We wish to inform that 1st Extra Ordinary
General Meeting (EGM) of the Members of
the Company will be held on Thursday, 16th
March, 2023 at 11:00 A.M. IST through
Video Conferencing (VC) / Other Audio
Visual Means (OAVM).

We enclose herewith Notice 1st Extra
Ordinary General Meeting (EGM) Year
2022-2023 for your records.

Kindly note that the soft copies of the Notice
has been sent to the Members of the
Company through electronic mode.

sf |

Regd Office: No. 21, Pattulos Road, Chennai - 600 002.
Corporate Office: Sundaram Towers, No. 46, Whites Road,

SUNDARAM HOME

Branch: First Floor, Plot No. 3132, Rajdanga Main Road, Kasba (Beside Kasba New Market)
Kolkata 700107. Phone: 033 - 4060 6120/033-24420570.
SALE NOTICE

Whereas the Authorized Officer of Sundaram Home Finance Limited, formerly known as Sundaram BNP Paribas Home Finance
Limited., under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
exercise of powers conferred under Section 13(12) read with Section 13(2), issued a demand notice calling upon the Borrower to repay
the amount mentioned in the notice within 60 days from the date of notice.
The Borrower and Co-Borrower having failed to repay the amount within the statutory period, the Authorised Officer in exercise of the
powers conferred under Section 13(4) of the said Act in accordance with Rule 8 of the Security Interest (Enforcement) Rules, 2002, had
taken the actual possession of the property described herein below.
Public are hereby informed that the property more fully described in the table hereunder will be sold under Rule 8 & 9 of The Security
Interest (Enforcement) Rules 2002 in "AS IS WHERE IS", "AS IS WHAT IS" and "WHATEVER THERE IS" CONDITION, by inviting
sealed tenders from the public up to 16.00 hrs on 28-03-2023. Those who want to participate in the auction sale can forward their bids
only by RPAD in sealed covers to the undersigned on or before 16.00 Hrs. on 28-03-2023. Tenders received after 16.00 Hrs. on
28-03-2023. and thereafter will be rejected. The sealed tenders received by RPAD up to 16.00 Hrs. on 28-03-2023. will be opened on

Chennai-600014. Ph: 044-2851 5267

For Daul By order of the Board | | 28.03.2023 at 16.30 hrs. at the place mentioned hereunder. The successful bidder has to pay the balance amount within 15 days from
or Daulat Securities lelstsf the date of receipt of intimation. The sale shall be completed only on deposit of the Balance amount as stated above.
Place : Kolkata Jitendra Kochar Name and Address of the Secured Reserve Price ] o
Date :17.02.2023  Managing Director Borrower & Co-Borrower Debt (Rs.) thf“:’ed fo:1 Place for Title Verification
e Property
Saraswati Gupta (Borrower), Deganga Rs. 33,35,424/- (Rupees Thirty Rs. _ Sundaram Home Finance
Bajar Para, Deganga, North 24 Parganas Three Lakhs Thirty Five 11,00,000/- | Limited, First Floor, Plot No 3132,
Shyamnagar, North 24 Parganas - 743424 | Thousand Four Hundredand | _ (Rubees, E{Baléiiilgﬁa’\gﬁg‘ ﬁgﬁ%ﬁi‘:ﬁ
GYAN TRADERS LTD. | | Also at: Piku Beauty Parlour, Villt-Po-Ps Twenty Four Only) as on only) Kolkats 700107 "
REGD. OFFICE : 10/4B, Lala Lajpat Rai | | Deganga, 24 Pgscm Deganga, Kolkatta- 17.02.2023 (Include 4
; Rs. 9,99.479/- as on Place for Opening of Tender
Sarani, 3rd Floor, Kolkata - 700 020 | | 743424, Also at: Dag No 400 Ward No. 1705.2003 For i r— s, Sundarars Horma Fi
Email id: sanjeevbubna@hotmail.com, ’ e or File No. arnest /S. Slhdaram Fome Finance
27, Premises No 102 Chowdhury Para Money Deposit | || 2 h |
CIN : L65993WB1981PLC033435 . KOL20170025 + Rs. _Yoney Jeposit | Limited, 23, Cathedral Garden
: Road, Barasat Village, Barasat 23,35,945/-as on 17.02.2023 25% of the | Road, 2nd Floor, Nungambakkam,
NOTICE Municipality, North 24 Parganas-700124. | For File No. KOL20170026)+ Tender Chennai - 600034.
;\(l;)rtiaeois Ezr:lilg gisvﬁgrtxt c;r\t/iﬁfgge/s Bablu Gupta (Co-Borrower), Deganga Future Interest + Amount Date of opening the Tender
V. - . e
each bearing Cert.No.183199 and Bajar Para, Deganga, North 24 Parganas, Stalt_tgoglyEE:pg:SdétsuT 28.03.2023 @ 16:30
183200 Dist. Nos.13602703-707 and | | Pargana, Kolkatta - 743424. | g ; lF’Ch
1440094-098 respectively under Folio ncidental Lharges.

No.G000007214 of ACC Ltd. standing
in the name of GYAN TRADERS LTD.
have been lost or misplaced and the
undersigned have applied to the
company to issue duplicate certificates
for the said shares.

Any person(s) in possession of the said
share certificates or having any claim(s)
to the said shares should notify to and
lodge such claim(s) with the share
department of the company at cement
house,121,Maharshi Karve Road,
Mumbai-400020 within 21 days from
the date of publication of this notice

DESCRIPTION OF PROPERTY: Property schedule "A"( The said land and Building): All that piece and parcel of land measuring
about 3(three) Cottahs 8 (eight) Chittacks more or less comprised in L.O.P No. 53, C.S.And R.S. Plot No. 400 of Mouza , Barasat, J.L.
No. 79, Pargana, Anowapur, Touzi No. 146, P.S &A.D.S.R.O Barasat lying and situates at Holding No. 102, Chowdhurypara Road, Ward
No. 27 within the local limits of Barasat Municipality and in the District of North 24 Parganas, upon which the Multi storied building namely
“JAGANNATH VILLA" has been raised, Butted and bounded as follows: On the North: By Scheme Plot No. 48, On the South: By
Scheme PlotNo. 54, On the East: By 12' ft Wide Chowdhurypara Road, On the West: By 12'Ft. Wide Road.

Property schedule "B"(Description of the demised portion of the Flat): All that a self contained residential Flat being No."A" on
the 2nd Floor, East facing, measuring super built-up area of 837 Sq. Ft be the same a little more or less out of the aforesaid building,
under the name and style as JAGANNATH VILLA, lying and situated within the local limits of Barasat Municipality, under Ward No.
27,Holding No. 102, Chowdhurypara Road P.S & A.D.S.R.O Barasat, District-North 24 Parganas Butted and bounded as follows:
On the North: By Scheme Plot No. 48, On the South: By Scheme Plot No. 54, On the East: By 12" ft wide Chowdhurypara Road ,On
the West: Lobby and stair case.

after which period no claims will be
entertained and the company will
proceed to issue duplicate share
certificates.

Note : The intending purchasers are requested to verify the documents inspect the property and participate in the auction after
satisfying about the title, nature and condition to property. Refund will not be given after sale confirmation in case if there
arises any dispute regarding the title.

For Gyan Traders Ltd.

For detailed terms and conditions of the Sale of Property of Mrs. Saraswati Gupta, Loan Account No. KOL20170025 &
KOL20170026, please refer to www.sundaramhome.in/uploadsf/files/sale_notice/kol20170025_kol20170026.pdf

Kolkata, the 17th February 2023 (AFA valid till 18.10.2023)

Place : Howrah, West Bengal
Date: 14.02.2023

Sd/- (Authorized Officer)
YES Bank Limited

Sd/-
Place : Kolkata Sanjeev Bubna .
Dated : 16.02.2023 Director | | Date: 17-02-2023

for SUNDARAM HOME FINANCE LTD.,
AUTHORISED OFFICER

w




Government of West Bengal

Office of the DICO, Hooghly.
Chinsurah Rabindra Bhavan, Hooghly.
Memo No.: 185/HD/INF Date: 16/02/2023
E Tender ID: 2023_ICAD_475741_1
E NIT FOR PROVIDING UNARMED SECURITY GUARD
Office of the DICO, Hooghly is inviting e tender for Providing
Unarmed Security Guard for the O/O The Undersigned.
Further details are available in the website: https://wbtenders.
gov.in.
Sd/-
DICO, Hooghly
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This is the photograph of Alamgir

Mondal, Son of Lal Chand Mondal of
Kandapukur, PO-Dariapur, PS-Dhibdaspur,
743711, who has been missing since
23.01.2023 from Residence, Naihati,
Barrackpore Commissionerate, W.B.,
Description of this missing person is : Age-
22 Years, Complexion-Sallow, Height-
168 cms., Wearing -Sky Colour Shirt and
Yellow Jacket, White Jeans, Language-
Bengali. Please inform whereabouts of the
missing person, tothe Spl, Supdt. of Police,
C.I.D. (W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

This is the photograph of Jayanti Mal,
Daughter of Swapan Kr. Mal, of Peruabad,
PO-Bandubrajpur, 722151, who has been

missing since 23.01.2023 from Residence,
Simlapal, Bankura, W.B., Description of this

missing person is . Age-17 Years,
Complexion-Fair, Height-143 cms.,
Wearing -Red Top, Green Plazo,
Language-Bengali, Identification
Mark-A Black Spot on Right Shoulder, Please
inform whereabouts of the missing person, to
the Spl. Supdt. of Police, C.1D. (W.B.), Bhabani
Bhaban, Kokatz-700027, Ph, No.-033-2450-6120.

ICA-D328(2)/2023

ICA-D320(2)/2023

INFORMATION WANTED

| =

This is the photograph of Atashi Roy,
Daughter of Lt. Dijen Roy, of PO-Akchara,
721253, who has been missing since
18012023 from Residence, Goaltore, Paschim
Medinipur, W.B., Description of this missing
person is . Age-22 Years, Complexion-
Sallow, Height-158 cms., Wearing -Pink
Colour Churidar, Language-Bengali,
Identification Mark-A Cut Mark on her
Right Leg. Please inform whereabouts of the
missing person, tothe Spl. Supdt. of Police,
C.I.D. (W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

i ANNUAL CULTURAL PROGRAMME &
BLOOD DONATION CAMP
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GOVERNMENT OF WEST BENGAL

MALDA ZILLA PARISHAD
32 N.S. Road, Malda-732101

ABRIDGE NOTICE INVITING I
NIT NO: 48(e)/MZP/2022-23

On behalf of Malda Zilla
Parishad, Tenders are
hereby invited by the u/s
for twenty three Nos. of
works in tender.

Last date for submission of
Tender is 28.02.2023 (upto
17.30 P.M)

For details of the tender pl.
Contact office notice board
& log on to: www.malda.

oneRR 1\

FAFIO] WHAE dQ C@ﬂ.ﬂi 09

E-Tender of Three Numbers
of Security Guards (Without
Gun) for Hooghly Mohsin
College (2023-24)

Go to Webpage Address:
https://wbtenders.gov.in
Tender ID: 2023_DHE_ 475035_1

GOVERNMENT OF WEST BENGAL
North 24 Parganas Zilla Parishad Tender
Additional Executive Officer, North 24
Parganas Zilla Parishad mvites e-tender
vide NIT No : NPGN-51/22-23 (Eng)
(2 Call), dated-15.022023 for 01(One)
no, work within North 24 Parganas Zilla
Panshad Tender can only be submitted
online through website
https:/whtenders gov.in.

Sd/- Additional Executive Officer,

North 24 Parganas Zilla Parishad.
313(3)/DICO/N24Pgs, dt. 16.02.2023

GOVERNMENT OF WEST BENGAL

North 24 Parganas Zilla Parishad Tender
Additional Executive Officer, North 24
Parganas Zilla Parishad invites e-tender

GOVERNMENT OF WEST BENGAL
North 24 Parganas Zilla Parishad Tender
Additional Executive Officer, North 24
Parganas Zilla Parshad imvites e-tender
vide NIT No : NPG/N-5822-23 (Eng)
(2 Call), dated-15.02.2023 for 01(One)
no. works within North 24 Parganas Zilla
Panishad. Tender can only be submutted
online through website
htips:/whienders gov.in.

Sd/- Additional Executive Officer,

North 24 Parganas Zilla Parishad.
311(3)/DICO/N24Pgs, dt. 16.02.2023

e-Tender Notice

Mahanad Gram
Panchayat Invites
Percentage rate Tenders
through e-Tendering for
the followings Tender ID s:-

1) 2023_ZPHD_475326-1
2) 2023_ZPHD_475326-2
The details can be
obtained from https://www.
wbtenders.gov.in

ICA-D321(2)/2023
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vide NIT No : NPGN-5422-23 (Eng)
(2 Call), dated-15.022023 for 05(five)
nos. work within North 24 Parganas Zilla
Panshad Tender can only be submitted
online through website
https:/whtenders gov.in.

Sd/- Additional Executive Officer,

North 24 Parganas Zilla Parishad.
312(3)/DICO/N24Pgs, dt. 16.02.2023

gov.in or www.wbtenders.
gov.in maldazillaparishad.in

Sd/-(Jameel Fathimal
Zeba)
ADM & AEO (ZP)

Memo No. 184/DICO/MLD
Date: 16.02.2023
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INFORMATION WANTED

This is the photograph of Hira Parveen
@ Kakuli, Daughter of Sk Rafikul
Islam of Vill+PQO-Dakshin Bagundi, PS-
Basirhat, 743429, who has been missing
since 17.01.2023 from Residence,
Basirhat, Basirhat Police District, W.B.,
Description of this missing person is :
Age-17 Years, Complexion-Fair,
Height-163 cms., Wearing -Blue
Sweater, Blue Kurti, Language-Bengali.
Please inform whereabouts of the missing
person, tothe Spl. Supdt. of Police, C.1.D.
(W.B.), Bhabani Bhaban, Kolkata-700027,
Ph. No.-033-2450-6120.

ICA-D324(2)/2023
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ICA-D353(2)/2023

INFORMATION WANTED

This is the photograph of an Unknown
Deadbody, PO-Belpahari, 721501
found on 23.03.2022 near Astajuri
Village on SH-5 Road under Belpahari
PS, Description of this Deadbody is :
Age-42 Years, Height-166 cms.,
Sex: Male, Wearing-Black Full T-
Shirt. Please inform whereabouts of
the Unknown Deadbody / person or
contact the Spl. Supdt. of Police, C.I.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

INFORMATION WANTED

4

This is the photograph of Tapasi
Mondal, Daughter of Amulya Mondal,
Spouse’s Name-Baidyanath Sardar of
Vill-Gutri, PO-Deuli, PS-Jibantala, 743502,
who has been missing since 13.12.2022
from Residence, Jibantala, Baruipur, W.B.,
Description of this missing person is :
Age-22 Years, Complexion-Fair,
Height-153 cms., Wearing -Saree,
Blouse, Language-Bengali. Please
inform whereabouts of the missing
person, tothe Spl. Supdt. of Police, C.1.D.
(W.B.), Bhabani Bhaban, Kolkata-700027,
Ph. No.-033-2450-6120.

ICA-D319(2)/2023

ICA-D330(2)/2023

INFORMATION WANTED

S E

This is the photograph of Bapan Das, Son
of Mihir Das, Spouse's Name- Anita Das
of Vill-Bhogpur, PO-Balichak, PS-Debra,
721124, who has been missing since
08.09.2022 from Residence, Debra, Paschim
Medinipur, W.B., Description of this missing
person is : Age-30 Years, Complexion-
Fair, Height-155 cms., Wearing -Gray
Colour Ganji, Black Full Pant, Language-
Bengali. Please inform whereabouts of the
missing person, tothe Spl. Supdt. of Police,
C.L.D. (W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

INFORMATION WANTED

This is the photograph of Sikha Mallick
Patar, Daughter of Tapan Mallick,
Spouse's Name-Biswajit Patar of
Goaldanga, PO-Goaldanga, 721232, who
has been missing since 13.12.2022 from
Residence, Goaltore, Paschim Medinipur,
W.B., Description of this missing person is :
Age-26 Years, Complexion-Sallow,
Height-138 cms., Wearing -Red Saree,
Language-Bengali, Identification
Mark- There are Burnt Spot over Right
Wrist. Please inform whereabouts of the
missing person, tothe Spl. Supdt. of Police,
C.1.D. (W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

ICA-D317(2)/2023

ICA-D322(2)/2023
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FORM A
PUBLIC ANNOUNCEMENT

{Under ion & of the I

{Insolvency Resolution Process for Corporate Persons) Regulations,
FOR THE ATTENTION OF THE CREDITORS OF SAV WIRES COMPANY PRIVATE LIMITED

and Board of India

RELEVANT PARTICULARS
1. |Name of corporate deblor SAV Wires Private Limited
2. |Date of i ion of corporate debtor |25.08.2011

3 Authonty under which corpntate
debtor is incorporated / reg

Registrar of Companies - Kolkata, Ministry of
Corporate Affairs

4. |Corporate Identity No./ Limited Liability
Identification No. of corporate debtor

U2T100WB2011PTC166784

5. |Address of the registered office and

Registered Office (as per MCA records): 5/53 Jagatipota,
principal office (if any) of corporate debtor| Krishan Market Road P.O-Dhalua Kolkata West Bengal

700152
6. |Insolvency commencement dale in respect| 16-12-2022
of corporate debtor (IRP appointed on 07.02.2023. Order copy retrieved

from web portal on 15.02.2023)

7. |Estimated date of closure of insolvency

13-06-2023

8. |Name and re?lsirahon number of the

CA Santanu Brahma

insolvency professional acting as interim
resolution professional

9. |Address and e-mail of the Interim
Resolution Professional, as registered | 700091

Regn. No.: IBBI / IPA-001 / IP-P01482 / 2018-19/
12251
Address: AH - 276, Salt Lake, Sector - I, Kolkata-

with the Board IBBIR Email: ip. @gmail.com
10. |Address and e-mail to be used for|Address: AH - 276, Salt Lake, Sector - I, Kolkata-
comespondence with the interim resolution | 700091

professional Process Email ID: savwires.ip@gmail.com
(Claims should be sent to above process email ID only)
11, |Last date for submission of claims 21022023
12.|Classes of creditors, if any, under clause |NLA.

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
fi ional

P
13.|Names of Insolvency Professionals|N.A.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14, |(a) Relevant Forms and
(b) Details of authorized representatives
are available at:
Natice is hereby given that the Hon'ble National Company Law Tribunal, Kelkata has ordered the ¢
of a Corporate Insolvency Resolution Process of the “Mls. SAV Wires Private Limted” on 16.12.2022.
The creditors of “M/s. SAV Wires Private Limted”, are hereby called upon to submit their claims with proof on or
before 21.02.2023 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in Submission of false or misleading proofs of claim shall attract penalties.
CA Santanu Brahma
Interim Resolution Professional of SAV Wires Private Limited
|IBBI Regn No. IBBIIPA-01/IP-P01482/2018-19/12251
(AFA valid till 18.10.2023)

(a) Weblink: https//ibbi.gov.in‘home/downloads
(b) M.A

Kolkata, the 17th February 2023
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INFORMATION WANTED

This is the photograph of Chandmoni Tudu
Murmu, Spouse's Name-Laxmikanta
Murmu of Vill-Dumuria, PO-Bethjhoria, PS-
Goaltore, 721121, who has been missing
since 19.01.2023 from Residence, Goaltore,
Paschim Medinipur, W.B., Description of this

missing person is : Age-27 Years,
Complexion-Sallow, Height-153 ¢ms.,
Wearing -Yellow Saree, Language-
Bengali, Identification Mark- One Mole
on her Left Hand. Please inform whereabouts
of the missing person, tothe Spl. Supdt. of
Police, C.I.D. (W.B.), Bhabani Bhaban,
Kolkata-700027, Ph. No.-033-2450-6120.

INFO RMATION WANTED

This is the photograph of an Unknown
Deadbody, PO-Belpahari, 721501
found on 01.05.2022 from Shed of mathur
CH Mahata of Kankrajhore under
Belpahari PS , Description of this
Deadbody is : Age-68 Years, Height-
163 cms., Sex: Male, Wearing-White
Vest Blue Check Lungi. Please inform
whereabouts of the Unknown Deadbody
[ person or contact the Spl. Supdt. of
Police, C.1.D. (W.B.), Bhabani Bhaban,
Kolkata-700027, Ph. No.-033-2450-6120.

e
O C

i
WEST BENGAL HOUSING INFRASTRUCTURE
DEVELOPMENT CORPORATION LTD.

Memo No: 512/HIDCO/Admn-4007/2022  Dt: 16/02/23

NOTICE
NOTICE INVITING EXPRESSION OF INTEREST FOR RENTING
OUT SPACE FOR SETTING UP OFFICE AT SMART CONNECT
IN ACTION AREA-II AT NEW TOWN, KOLKATA ON MONTHLY
RENTAL BASIS
Eol submission start date 1 17/02/23 from 10.00 hrs.
Eol submission last date : 07/03/23 upto 18.00 hrs.
For details, please visit official website of WBHIDCO Ltd.: www.wbhidcoltd.com
General Manager (Administration)

WB HIDCO

e-Tender notice No. 14 of 2022-2023

e-tender is invited for the work in the manner of “Maintenance of
grass land along the both side of canal bank and slope from gate
no. 4 to Banglar Haat entry within Eco Park, New Town, Kolkata
For 12 (Twelve) months” as described in the detailed e-tender
notice available on websites: wbtenders.gov.in and wbhidcoltd.com
& in e-tender portal. Last date of Bid submission on 23.02.2023
upto 2.00 P.M. Details may also be available in the website www.
wbhidcoltd.com

-Sd-

Assistant Engineer-I

under AGM (Engg)-llI
WB HIDCO

WB HIDCO

e-Tender notice No. 13 of 2022-2023

e-tender is invited for the work in the manner of “Maintenance of
existing landscaping & arboriculture work (carpet Chinese grass)
along the bank of water body (right side of wooden jetty) and Artist
Cottage to rain forest both side pathway within Eco Park, New Town,
Kolkata For 12 (Twelve) months” as described in the detailed e-tender
notice available on websites: wbtenders.gov.in and wbhidcoltd.com
& in e-tender portal. Last date of Bid submission on 23.02.2023
upto 2.00 P.M. Details may also be available in the website www.
wbhidcoltd.com

-Sd-
Assistant Engineer-I
under AGM (Engg)-lll

WB HIDCO

WB HIDCO

e-Tender notice No. 16 of 2022-2023

e-tender is invited for the work in the manner as described
in the detailed e-tender notice available on websites:
wbtenders.gov.in and wbhidcoltd.com & in e-tender portal.
Last date of Bid submission on 23.02.2023 upto 2.00
P.M. Details may also be available in the website www.
wbhidcoltd.com

-sd-

Assistant Engineer-I

under AGM (Engg)-1ll
WB HIDCO

WB HIDCO

e-Tender notice No. 15 of 2022-2023
e-tender is invited for the work in the manner of “Daily maintenance
of feeding cum diaper changing room and CSO office (new) and
landscaping maintenance of small islands within water body
within Eco Park, New Town, Kolkata For 12 (Twelve) months” as
described in the detailed e-tender notice available on websites:
wbtenders.gov.in and wbhidcoltd.com & in e-tender portal. Last
date of Bid submission on 23.02.2023 upto 2.00 P.M. Details may
also be available in the website www.wbhidcoltd.com
-Sd-
Assistant Engineer-I
under AGM (Engg)-IlI
WB HIDCO

ICA-D323(2)/2023

ICA-D318(2)/2023

INFORMATION WANTED

INFORMATION WANTED

This is the photograph of an
Unknown Male Deadbody, found
on 07.10.2022 under Shaktigarh
PS Area , Description of this
Deadbody is : Age-45 Years,
Height-166 cms., Sex: Male. Please
inform whereabouts of the Unknown
Male Deadbody / person or contact
the Spl. Supdt. of Police, C.I.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

This is the photograph of an Unknown
Male Deadbody, found on
09.12.2022 from Sonarpur Rural
Hospital under Sonarpur PS ,
Description of this Deadbody is : Age-
70 Years, Height-171 cms., Sex:
Male, Wearing-Red Colour Shirt.
Please inform whereabouts of the
Unknown Male Deadbody / person or
contact the Spl. Supdt. of Police, C.I.D.
(W.B.), Bhabani Bhaban, Kolkata-
700027, Ph. No.-033-2450-6120.

1CA-D329(2)/ 2023

ICA-D316(2)/2023
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UNIVERSITY OF KALYANI

Notice for E-tender

E-tender is invited against
Tender ID No. : 2023_UOK_
474602_1 (Estimated
Amount 8,52,614/-). Last
date for submission of
quotation 25.02.2023. For
details please visit website
www.klyuniv.ac.in (for
viewing only) and http://
whbtenders.gov.in (for
viewing & tender sub-

mission). Sdi-
Registrar

GOVERNMENT OF WEST BENGAL

MALDA ZILLA PARISHAD
32 N.S. Road, Malda-732101

ABRIDGE NOTICE INVITING I

NIT NO: 49(e)/MZP/2022-23

On behalf of Malda Zilla
Parishad, Tenders are
hereby invited by the u/s for
five Nos. of works in tender.
Last date for submission of
Tender is 03.03.2023 (upto
17.30 P.M.).

For details of the tender pl.
Contact office notice board
& log on to: www.malda.
gov.in or www.wbtenders.
gov.in maldazillaparishad.in

Sd/-(Jameel Fathima Zeba)
ADM & AEO (ZP)

Memo No. 180(3)/DICO/MLD
Date: 16.02.2023

GOVERNMENT OF WEST BENGAL

MALDA ZILLA PARISHAD
32 N.S. Road, Malda-732101

|_ABRIDGE NOTICE INVITING |
NIT NO: 50(e)/MZP/2022-23

On behalf of Malda zilla
Parishad, Tenders are
hereby invited by the u/s for
one No. of works in tender.
Last date for submission of
Tender is 03.03.2023 (upto
17.30 P.M.)
For details of the tender pl.
Contact office notice board
& log on to: www.malda.
gov.in or www.wbtenders.
gov.in
maldazillaparishad.in
sd/- (Jameel Fathima Zeba)
ADM & AEO (ZP)

Memo No. 181(3)/DICO/MLD
Date: 16.02.2023

e-Tender Notice
The Executive Officer,
Onda, Bankura invites
e-Tender No - 32/EO/

2022-23 dated
11.01.2023. Tender ID
No - 2023 ZPHD_

473750_1 to 11. Details
will be available website
wbtenders.gov.in
Sd/-
Executive Officer,
Onda Panchayat Samity,
Onda, Bankura.

Government of West Bengal

Recruitment notice under
Bishnupur Health District
A Walk-in Original documents

verification for different
contractual posts will be
conducted at the CMOH

Office, Bishnupur HD. All the
eligible candidates are
requested to appear before the
board with filled up application
along with NEFT Challan copy
or Demand Draft on 28"
February, 2023 & 1% to 3¢
March, 2023 from 11 AM to 4

PM (Recruitment on
contractual basis). Ref No:
DHFWS/BHD/2868, Dated

15.02.2023. For more details
visit: www.wbhealth.gov.in
Sdl-
Member Secretary & CMOH
District Health & Family
Welfare Samiti
Bishnupur Health District,

Bishnupur, Bankura
Memo No-85(2ADVIDICO/ENK
Dt-16.02.2023

_|_
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G'qarh DGP seeks NIA probe into
BJP leaders’ Killings in Bastar

( The BJP on Thursday launched protests against the killings and attempted to gherao

STAFF REPORTER W
RAIPUR

hhattisgarh ~ Director

General of Police Ashok
Juneja on Thursday urged
the National Investigation
Agency (NIA) to probe the
killing of Bharatiya Janata
Party (BJP) leaders in Bastar
region.

Four local BJP leaders
have been killed within a
month, and the blame has
been put on Naxalites.

Those killed included
Budhram Kartam,
Neelkanth Kakkem, Sagar

“Naxalites are
targeting
public
representative
s and
common
people in a fit

Sahu and Ramdhan Alami.
The BJP on Thursday

launched protests against the
killings and attempted to
gherao  the  Inspector
General of Police in Bastar.
In his letter, the DGP

said the Maoists were
enraged because of
continuous shrinkage in

their territory.

“Naxalites are targeting
public representatives and
common people in a fit of
rage, he said, adding that
the efforts of central security
forces and state police had
led to the elimination of

Naxalites in recent years.

chhattisgarh 03

Chhattisgar
Carnival’ fro

i

Millet

m today

STAFF REPORTER B
RAIPUR

Athree—day Chhattisgarh
Millet Carnival is being
hosted at the Netaji Subhash
Stadium here from February
17 to 19.

The Indian Institute of
Millets Research (IIMR),

Hyderabad, and the
Chhattisgarh State Minor
Forest Produce (Trading and
Development) Co-operative
Federation are jointly host-
ing the event, an official
communication said.

There will be discussions
by experts, chefs will make
presentation of new recipes

while products made from
millets will be the main
attraction.

There will be a live
display of products and
delicacies of millets. There
will be a Millet Food Court,
where common citizens can
enjoy delicious millet dishes.

STAFF REPORTER H
SUKMA
wo Naxalites on

Thursday surrendered to
security forces in Sukma dis-

trict of Chhattisgarh.

Madkam Deva and
Podiyam Bheem turned
themselves in, Sukma
Superintendent of Police
Sunil Sharma told The
Pioneer.

Madkam was a member
of the finance committee and
Podiyam was an agriculture
committee member in the
Singaram Revolutionary

Madkam was a
member of the
finance
committee and
Podiyam was an
agriculture
committee
member

People’s Council (RPC) of the
outlawed Maoist outfit.

They were involved in
several Naxalite incidents in
the district.

cM heaps praise on police
in Maoist affected areas

Baghel
expressed
his
commitment
to provide
fear-free
governance
in
Chhattisgarh

STAFF REPORTER

RAIPUR

Chhattisgarh Chief
Minister Bhupesh

Baghel on Thursday praised
the police in Naxalite-affect-
ed areas and lauded their
skills'  in  encouraging
Naxalite surrenders while

also
crime.

An official spokesperson
quoting the Chief Minister
said that an effective strategy
of development, trust and
security has resulted in a sig-
nificant  reduction  in
Naxalite menace in the state.

Baghel further expressed
his commitment to provide
fear-free governance in
Chbhattisgarh

cracking down on

In another statement,
Home Minister Tamradhwaj
Sahu said that in the last four

years continuous efforts
were made to curb Naxalism
in Chhattisgarh.

“The state government is
focusing on the moderniza-
tion of the police force, pro-
viding them with modern
weapons, security equip-
ment, necessary training and
vehicles to counter Maoists,”

he said.

The Minister said 555
Naxalites have surrendered
in Chhattisgarh in the past
one year. During the same
period, 46 Naxalites died in
police encounters.

In the last four years,
cases of more than 900 fami-
lies in insurgency-hit areas
have been withdrawn, pro-
viding relief to innocent peo-
ple.

Man arrested
for cheating
retired teacher

STAFF REPORTER H
GAURELA

Chhattisgarh Police arrest-
ed a man for cheating a
retired government teacher
of Rs 15 lakhs in Gaurela-
Pendra-Marwahi (GPM) dis-
trict last month. Four
accused are at large.

GPM Superintendent of
Police Yogesh Patel identified
him as Sanjeev Kumar Ravi.

Efforts are on to nab
Akhilesh Suryavanshi, Vijay
Suryavanshi, Vinod
Suryavanshi and  Bhole

Kumar Bhaskar All ha11 from
Korea district.

They cheated Hariprasad
Kashyap (62) of Kanhari vil-
lage in December last year.

Ravi told the police that
they told Kashyap they have a
snake-stone and have fixed a
deal at Rs 30 lakhs but need
some money. They took Rs
15 lakhs from him and prom-
ised to return it soon.

Later, the criminals
stopped answering his phone
calls. The police recovered a
part of the money from Ravi.

A workshop for research scholars in Indira Art and Music University was organized at Raipur on Thursday by Samagra
Shiksha, Chhattisgarh, and international organization Room to Read. It imparted training to scholars on how to create
sketches from stories from children literature to attract the young.

Pioneer Photo

BJP queries U-turn
by Congress on NIA

STAFF REPORTER W
RAIPUR

Former Chbhattisgarh Chief
Minister Raman Singh
and BJP state President Arun
Sao on Thursday questioned
why the Congress had now
demanded a  National
Investigation Agency (NIA)
probe into the killing of four

local BJP leaders in Bastar.

Director General of
Police Ashok Juneja on
Thursday sought the NIA
probe.

Raman Singh told the
media that it was a welcome
move.

But he pointed out that
the Congress had questioned
the NIA over the Jheeram
Valley massacre of May 2013.
A Special Investigation Team
(SIT) was set up to investi-
gate the massacre, doubting
the NIA investigation. \

Now the same govern-
ment was seeking an NIA
probe, he said.

Sao said the demand
looked like "a political gim-
mick".
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Branch- Devendra Nagar
Add: (D 60/3 Devendra Nagar Raipur)
e-mail - bom1928@mahabank.co.in

Head Office: LOKMANGAL,1501,
SHIVAJINAGAR,PUNE-5
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AE78/ Gold Auction /2022-23

AUCTION SALE NOTICE

The under mentioned persons are hereby informed that they have failed to
pay off the liability in the loan accounts. Notices sent to them by Registered
Post have been returned undelivered to the Bank. They are therefore
requested to pay off the liability and other charges and redeem the pledged
securities on or before 23.02.2023 (date) failing which the said securities will
be sold by the Bank in public auction at the cost of the borrower at the Banks
premises at 11 P.M. on 27.02.2023 or on any other convenient date thereafter
without further notice at the absolute discretion of the Bank. Parties
interested in purchase of the Gold Ornaments may participate in the auction.

Date:- 17.02.2023

S. |Dateof | LoanA t| Name & Address of the borro Reserve Price
|NoJ Loan Number for Auction
1. |03/03/2022| 60409870383| Mr. ANILKUMAR VERMA Rs.4900/- per Gram

E 10, SHUBHAM VIHAR, MAHAVEER

NAGAR, RAIPUR
Date: 17.02.2023 Branch Manager

Vi
FORM A
PUBLIC ANNOUNCEMENT
{Under ion 6 of the and Board of India

(Insalvency Resolution Process for Corporate Persons) Regulations,
FOR THE ATTENTION OF THE CREDITORS OF SAV WIRES COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS

1. [Name of corporate debtor

SAV Wires Private Limited

2. | Date of incorporation of corporate debtor

25.08.2011

Industrial parks like RIPA

in urban

STAFF REPORTER W

RAIPUR

Chhattisgarh Chief
Minister Bhupesh

Baghel on Thursday said that
on the lines of Mahatma
Gandhi Rural Industrial
Park (RIPA), an ‘Urban
Rural Industrial Park’ will be
established to  provide
employment in urban areas.

He was addressing the
annual festival and medal
distribution event at the
Government Digvijay
Autonomous Post Graduate
College of Rajnandgaon.

He said several pro-
grammes were being run to

provide employment oppor-
tunities to the youth.
Developed land, electric-
ity, water and other neces-
sary infrastructure were
being provided for the

youths to start their own
small industries in the rural
areas. This will be extended
to the urban youth as well.

The government has
waived off fees for competi-

areas too Baghel

tive examinations. Quality
English medium education is
imparted through the Swami
Atmanand English Medium

School, he said. He said
Rajnandgaon  district s
known in the field of art and
literature. Litterateurs
Gajanan Madhav
Muktibodh, Padumlal

Punnalal Bakshi and Dr.
Baldev Prasad Mishra have

brought laurels to
Rajnandgaon.

Giving away the prizes to
meritorious  students, he

pledged to donate Rs 50 lakh
for the construction of a com-
pound in the college and Rs 10
lakh to level the playground.

OFFICE OF THE SUPERINTENDING ENGINEER

P.W.D. BASTAR CIRCLE JAGDALPUR (C.G.)

e-Procurement Tender Notice
https://eproc.cgstate.gov.in

Tender are invited for the Following Works :-
Last Date of Tender Downloading :- 07/03/2023

S. | NIT No./ |Sytem Tender Name of Work PAC Amount
No.| NIT Date | No. (Tender (Rupees in
Call No) Lacs)
01 02 03 04 05
1 31/%022-23 ( 112484?]) Construction of Rest House | 60.58
ate st-Cal di
13-02-2023 Building at Ba.kaw.anq,
Block-Bakawand, District-
Bastar
2 132/2022-23| 124648  |Construction of High School| 70.13
Date (1st-Call) Building at Hatkachora,
13-02-2023 L.
Block Jagdalpur District-
Bastar.
3 33/2022-23| 124649 Construction of Tahsil 64.20
13»(])32‘1_5“023 (st-Call) | Office Building at Bhanpur
District-Bastar.

For more details on the Tender and bidding process please
visit the above mentioned portal.

G- 98604/2

Superintending Engineer
P.W.D. Bastar Circle
Jagdalpur

Identification Mo. of corporate deblor

3. |Authority under which corporate Registrar of Companies - Kolkata, Ministry of
deblor is incorporated / registered Corporate Affairs
4. |Corporate Identity No./ Limited Liability | U27100WB2011PTC 166784

5. |Address of the reg

ddre i d office and Regi
principal office (if any) of corporate deblor| Krishan Market Road P.O-Dhalua

700152

Office (as per MCA records): 5/53 Jagatipota,

Kolkata West Bengal

6. |Insolvency commencement date in respect
of corporate debtor

16-12-2022
{IRP appointed on 07.02.2023.
from web portal on 15.02.2023)

Order copy retrieved

7. |Estimated date of closure of insolvency
resolution process
8. |Name and registration number of the
insolvency professional acling as interim
resolution professional

13-06-2023

CA Santanu Brahma

12251

Regn. No.: IBBI / IPA-001 [ IP-

PO1482 / 201819/

9. |Address and e-mail of the Interim
Resolution Professional, as registered | 700
with the Board
10. |Address and e-mail to be used for| Address: AH - 276, Salt Lake,
lence with the interim resolution

Address: AH - 276, Salt Lake,
091
IEEI

Sector - I, Kolkata-

brahma @gmail.com

qi Email: ip.sant;

700091

Sector - |, Kolkata-

(b) of sub-section (6A) of section 21,
ascertained by the interim resolution

professional Process Email ID: savwires.ip@gmail.com
(Claims should be sent to above process email 1D only)
11. | Last date for submission of claims 21-02-2023
12. | Classes of creditors, if any, under clause |N.A.

are

at:

13.|Mames of Insolvency Professionals|N.A.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and
(b) Details of authorized representatives

(a) Weblink: hitps/fibbi.gov.i
(o) N.A

n/home/downloads

Kolkata, the 17th February 2023

Motice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata has ordered the commencement
of a Corporate Insolvency Resolution Process of the “Mis. SAV Wires Private Limted" on 16.12.2022,

The creditors of "Mfs. SAV Wires Private Limied”, are hereby called upon to submit their claims with proof on or
before 21.02.2023 to the interim resolution professional at the address mentioned against eniry No. 10,
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in Submission of false or misleading proofs of claim shall attract penalties.

Interim Resolution Professional of SAV Wires Private Limited
IBBI Regn No. IBBUIPA-01/IP-P01482/2018-19/12251
(AFA valid till 18.10.2023)

CA Santanu Brahma|




TRIGR, YehaR 17 et 2023

www.dailypioneer.co\m

SURIORIR

aﬁaﬁﬂsmﬁﬂsmmm@@am

URIfeRR Faeert < AERESE

www.dailypioneer.com

BT 99 FAU HeA
T | o= 9o o
afsa sifHss SITEehan
e H gfehl W ST
ARl & ufa Sree foman
T FUAR I SR IS
e i va | =7 5
FMT Heed & deaae= o

e fdf =1 99 e
TS & 3T AH AT I
STyl Hud wied 9
e fomie Seree <iges
J e foew erfafer & w9 H =
I ST Hed o Tee T
it ST, YT 7EE, SIS
e g |E, HY 39 7
3T B SSR, e i

Fel for gl & S & fae
T TR AR HH R T
8| fafirer et & A 9
feaumfea o1 T ag=m ST @l
g gftERl & Sfed &R ¥
e A T I foR
ST T 81 ST STEHE 1 ek
& memEe ¥ g & fow
Bgee denferd fF s Sfaa
et e o1 MU ot feam
32 TerYg # o forig
YT wee gRI Helferd
S g i TRIE A g

aﬁwahwﬁmmqﬁw
foran < &1 ®1 eremerr IR ©
TOEH Gfad o faume g
T Y WER A MG, W,
ZHfT 3% oM ®9 T T
T4 & AU SRR
oA Feferd S ST W@ 8l
G o gffRl & U o
TR WEEd % fAu oo
WHR AR o s
% e o feamfedi & @
g @ 2| S 9 gee
I e A, Res

29 9
M:lﬁl .

*«J,‘w

ifafert A foram aR arft &1 31+e

O

. .

2fHeh SORShd! Jecil b §16 IR o SR SR <l 3Meie for
0T T H BTR Forg, el IRA B Fz Al B T A
30T Y Bl BRIRIONG b FREFIN 90 T G i et b
3R TR SR SRY Hel b SNETE <l 3T Ui e el 33 et 21l
3 e g e Ffva a e 4 dgie a5t ued TR 3 et
g ot b forg SR e bt o raeen @t ot i

firerm Wi 4o, 3 b BT JURA
IR B T X3 H T dReRRior g 9 31 Bg Bl ol LA
BRI HSA B 3NeAe] IH 3EHG I A Ao T Jarenet
TgIeBR o ANofeaN 3 YR B IR 5 IR Jeghet oot
T 319 RT3 e Soahe Hiowet el Segtel Aiiel B oIt
AP 3 5t TRE Y DITIe! ofe aRelal ol fereen o1 fegl

Tt Mg, Tic] §g, U 6,  T6S 9o Hied 9 SUwRt

I, G T

, OFeR BOF,  foeen vmt onfe dise @1

3iietl seifcread A fereTRaqR & 3o
Ugell UaauiRa Aez wicl

TRIfeRR Feregrn < -G

www.dailypioneer.com

WRA H W TG goifh
A FHIA, e sfFeH A
foaR T gu foemeqR # U
THEIEE R W €T
THRREE HX FMR - foRR
Tg, =R foRR, foemaqe o
foor &1 39 & woft g ol A
TH 200 TEEUREE X &
HIS[eT e 1 AIE 2023 T
500 33Tt T o S|
Toft Yo U B F A A
32T el TrEdiiE HeX
Tl S Ufl 3T
o Feifergeh o6 SartrStt ol
3V o 3R T % SR H
U SHER THR T H
Trel S| TR AEE TH

AR T WA T W A
Tehd €, BT & AW | Sfel
% Fis SfEg ¥ 7eg IH
Tl &, WEATET o foercat it
S 9 R T €, 3R
el W9 W @lE H T/
FX Tehd &1 A TFEUiET S
FIT WX Fl URE T AW
s HAT off WeH #d g
TR Feifergeh Ae ht Ut |
TR Y WE deh Tl 3T
® MR W F WA A
200,000 & ST UEH o
A % oG 3T sl STt
IRT & Sed Z-Ser A |
o a9 e ®1 9Ra #
TAFEH e & ST § s
N & fAT o 7 o 31 2
Heq' afEm w9
e R U9 fR E

IR o i o o wirfen &
3 3 oot e o fof dam

URIfeRR gt < TRGR
www.dailypioneer.com
SR due T ovRa H
SRR T TSH AR e #
&l SR 39 Siehs AEfSTd e
e 2023 TSl THIET
EHe ¢ oo <fteAfm @
O SBR 3E-TRT 6 I
T HM| TR TeTeE -
o & wifem, 11 wad &
T T % STHR QUK 3
EERERE R
TG e sfereh e
<A & G5 9 & fog
T 4 T ST 7 W ke o
YU &1 39 W T et & 3R
# 5 g8 TR S & 7 W
2.83 forml & Wi wfhe & 32
ooy Wit €1 SHed B fefeme
T sod-eR H S 3R

TFRHE WHEAL & ¢
TR firer gond 3R O o
3R difesm W 3w e
T @ &1 TR SR AW
e & 3 ded eIk el
USieE wfae # TR iR
TR W § T R A
FoR TR 3TH & e forer 3 ifgew
A foha)

A AW W #
HITRET 3R JRAR @ W
FH UFCR Yau fra, s
3B T FR U 3@ W H
g fRm oMl SR dedeE
AT T 2R TR & &9
# AERO & WY 7 HEREW
T S 81 9T S § hifd A
@, AERO 7 WA %R U &
T 1 oo Ot foRe @

ek Td Siel To W BlieH
™ 12,000 %. F B AR
T T TR TEW @K
e Y P TR I
T Hehdl &1 SEeh 3TN TEsh
SR SR THE RSl WX
WA ST FH €, 2,499 T. I
TEST SuHeTE SR SR
TR Yew kel 8.99
TeT i A R A F
e gHa siee weE W
s B T8 R THd &l
T 3T, Tesh 319 Uge
A Fig = el WITH 9
e Hehd € 31K 4,000 T. T
T SIS 16 Y TR &1 Siel
F U@ TeR TsTEEuST
RRet W 1 & 3a Fehd
& 31X 6,000 . T I el
T 9 T TR €

Il
A vchsHl 3Bt A di fearita
aﬁmaﬁnﬂaﬂzﬁlgmw_

www.dailypioneer.com

TG TheH et ()
foren favmr, Afd, smEdtemE
fouyr & wg® deaE #
ycerd st oifd 39 99 ot 15
WA 2023 ¥ A e
T3 Hie-2023 1 WFER
AESH fRm ST R
Tefoaer & 39 s e
GfRRRT o AR ST &
A it ST AT ST
% oTe7Iel Y v | FHRIHH
¥ fow ofafr & w9 H
MR TS omi- erefteror
il diegst T, fhsh
IS AUST-iee BTG AT
T, S e A % fe
wfaa- & Ot fqary aen dfsa
e o fagformem &

o STEAE-ANS TR T
STt wftafera gu | sifafr g/
|l HTE i Gl =T T
QY oot foha T fafert
T T T T[e He L fohma
T | A St e i St
J offafyr Sgem A forenfoE
I ST 3R Bl o |
el T Siia 3R GiEe &t
[UHTAE & T " @
ufer # ww AR FEwH
STRNSTT X T T ot
fen | o v wem ue
IR U Hen & foenfeE
BRI BUAERTE TSTehid T 3RAT
W F ¥R @ TR UL
AT M § T S TG
foRem =, & S Uedieh fore
ﬁ?waﬁ@ﬁwwm

yuﬁwzﬁaﬂmmm@mfmﬁr&aﬂwm BRITG 150 T
3IRID & DROTeree! o &) TN O fovel 25-25 & o il

L, R e

URIRRR aeqrl < ScleoR
www.dailypioneer.com

BAG T Gl ST A
TR IR A/3393/2019 F
FEE 15 WA % oRH
TASESR & 37dienel R
TR e wfaffy gwm
T F U H e enmy
FEAl gEA % SR
afufem & @& maﬁ‘s:m

Heiftrg e & depeia S9
AN WIARH 9ee R ® &
Il 5 T T T ST
% G YR ST
Rl &l 25-25 &R &9

mmmh

% o1 <g W dfea foam € aen
T weme ey fean € o
2 R Sl TR TS A
S H SE SeEE § R
oA 1 AfueR st
2005 & ed Y&k N I

"""”"""'“’fm ¥ g wenfera fRe o

mfm@ﬁm‘ﬁﬁ

e o ok TR ST TR
R WG F oF 4 o
2015 o T&Id FHis 17 | Wi
e I H Yool e 9
AR T JHR-IH & FIAH T

diadl dve ek (Afase ou ) afeen
%galﬁ%]ﬁqmﬁmﬁm?ﬁaﬁﬂﬁlﬁmﬁﬁ

B oo s &
3 gferor od Fea
o, feTgR e
3 e Afgen Raerst
et 3B

RfeRR Harern < IGR

www.dailypioneer.com

A e g ( UfRTSe @)

HAeer Esa AfFERE @

3INGTe SiSel b 3 3 fgelich

07 A 14 WIS 2023 deb fepan

IR e | 3 UfcrAforeT 3 s

gsael & o UeRR Ugda

B §Q UeH e W Sid

BieTet fpar | e Esaret ot

oo St 3 e doid b et

06 Hfeen gt oS! oifrer

& et sferor gd A e &b

G FHST B el FAsen EsTA

ferens) o, formst gfemor udf e
37 Y 03 Regerst, 3R i
02 s den o Feg o1
B 01 Fest onfdie & | s
Jfuzehn & sRda da I
©E A Ol bR 3ich dieiepl 3

Uge! Jeel R 38, foRich 3MemR
R R St a1 I8 ferae o
| ST S1aT Tl 5 it 3 T
g ez o1 ol 3ot ettt e
JEH AoTET 3T | AR o
& A9 B R0 g Few
GRI B I Jel T Regerfsar
DI e e ST 2aT 2 | 33
o1 uRomH 8 fF 31S S celt
fegeTisai & g9 b e & o
gd AL I B 9 A A

ﬁm%lﬁm&ém&ﬁ%ﬂ
o YR @ e Rl 3 o
e s wd RPN
ORFSTIN 3 31t Bu Bt 2|

ey § SHEd G o '
T § SRR @ e ®
it 5 28 W 2019
T 37 S T g
TR SRR Siae wgeeh
o HH 3T T il T ot W
fomm el & feTid 26 M8
2019 I SRS SRR A
et 1 o 2015-16
R SIS SR Heiferd &t TH
B9 ® S <4 g e
FET ¥ TR SR 0
T ferd o et et
AR I feAieh 18 e
2019 I fean T | STHE TR
st 7 18 fadsR 2019
feeier a1iieT T=a =T TS
Ty w S W erdiemef
STRINT <1 SN ok ol Jehvem aht
ifd TRAfERT % SEE

el 3R R & = W A
T ST ST SR STRINT
3R st i e fREr ST
T 3R o 2010-11 % HE &I
2015-16 SRR 9iHa foar
w fSus w Ha i
23,60,338/- TW H YA
27 FRERt 2016 I FeheR e
It I foRaT T T € T SR
& Ty el 4 WR wed
T FTEME.3R. FH
AT A S STRIM & 3T 5
. &, T o T 3. e 3
TRAT ¥ o gCI4.5F. 2021,
feiw 03, SH. 2021 UH
04.37. 2022 & My ¥
S SR TR
B &g # & gferd Rrewr &
IRYeT H U, 37E. 2. TS Hloht
i STRIT o |y ST

it 11 UigH 450 daet 115, ¥ TS

URIfeRR Haeer < IJGR
www.dailypioneer.com

T Y 3| W S, e
e = 21T ste TE | 31
T Rl feaEw Y 11
WER 4T R Y 3TN iR
Ft AT @i SIS YeH
11 WEH 45T o1 e 118, &
3B Sk WA Yosb W -
Fw e oy & Wy
foerT | oE fa emafy #1 e
28 eI, 2023 T @] @M
3R IR & SR
TRIERT Shefet 319 STereieh! Ot 8|
3R o foe o= § v feoméw
T WH T ThT| & 11

TR 45T @ ofidem, 45he
645Tet 3R 6Sfs1285Te |
T 12999 F. 3R 14999 %.
% Yed g | fiem ok
foTT Saiitatt 1 11%. 31 A
AT B 3R A et fRe,
TEEUEH o, STESuEH
o IR Terd FEIE s
Y A i TRt H 7 feord
A ST TR &1 FAHY 3V
Y YEH WHHT TEE R ot
Teehi & fore festé fore Tu et
11 WA 45t § dgadd 50
Aftereet 1 T fouer
fore 3R 8 WM i1 %e
F &

TReRT 3o & Esarer S gd W

3 wfert <fror ud Fem Yo
IeeR Uedd Td 3uciey TR
FESUh, G0 G e ¥eid
g 3Rl g e Reerfsat/
HATRA AT P2 |

(Under R ion & of the Insoh

FORMA
PUBLIC ANNOUNCEMENT

and Bank Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations,
FOR THE ATTENTION OF THE CREDITORS OF SAV WIRES COMPANY PRIVATE LIMITED

. |Name of corpulate debtor

SAV Wires Private Limited

. | Date of inc ion of cory debtor |25.08.2011
. | Authority 1 under which mrpora[e Registrar of Companies - Kolkata, Ministry of
debtor is ir | registered Corporate Affairs

. | Corporate Identﬂy No./ Limited Liability
Identification No. of corp debtor

U2T100WB2011PTC166784

| s cofra|—s

. | Address of the registered office and

Registered Office (as per MCA records): 5/53 Jagatipota,
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principal office (if any) of corporate debtor| Krishan Market Road P.O-Dhalua Kolkata West Bengal
700152

16-12-2022

(IRP appointed on 07.02.2023. Order copy refrieved
from web portal on 15.02.2023)

13-06-2023

6. |Insolvency commencement date in respect
of corporate debtor

7. |Estimated date of closure of insolvency
resolution process
8. |Name and le?lslratlcn number of the |CA Santanu Brahma
insolvency professional acting as interim | Regn. Mo.: IBBI / IPA-001 / IP-P01482 | 2018-19
professional 12251
9. |Address and e-mail of the Interim |Address: AH - 276, Salt Lake, Sector - Il, Kolkata-
Resolution Professional, as registered | 700091
with the Board IBEI Registered Email: ip. hma@gmail.com
10. |Address and e-mail to be used for|Address: AH - 276, Salt Lake, Sector - II, Kolkata-
comespondence with the interim resolution | 700091
professional Process Email ID: savwires.irp@gmail.com
(Claims should be sent to above process email D only)
11. | Last date for submission of claims 21-02-2023

12, | Classes of creditors, if any, under clause [N.A.
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
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13.|Names of Insolvency Professionals|N.A.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14.|(a) Relevant Forms and (a) Weblink: https/fibbi.gov.infhomefdownloads
(b) Details of authorized representatives (b) NA.
are available at:
Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata has ordered the commencement
of a Corporate Insolvency Resolution Process of the “Mis. SAV Wires Private Limted” on 16.12.2022.
The creditors of “M/s. SAV Wires Private Limted”, are hereby called upon 1o submit their claims with proof on or
before 21.02.2023 to the interim resclution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in ission of false or misleading proofs of claim shall attract penalties.
CA Santanu Brahma
Interim Resolution Professional of SAV Wires Private Limited
IBBI Regn No. IBBIIPA-01/IP-P01482/2018-19/12251
(AFA valid till 18.10.2023)

Kolkata, the 17th February 2023
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